DECLARATION OF ASSETS & LIABILITIES BY -SQndosh K. n] M- LA )

MEMBER OF BIHAR VIDHAN SABHA a3 P et
l.ﬁm.-hs.h_ ﬂﬂgﬁwn of 20X -gﬂ.m.l.a,iﬁaug age- A5 eanyil+ Chismet dola
P Buspen.. pign - ~Payar (Bihar) give hereinbelow the details of the assets (immovable,
Movable. bank balance, etc) of my self & my wife.
Inherited ancestral agricultural, non & agricultural land, residential building at
are also given below,
A Details of Immovable assets as on -'LQM—--I{HJ
I___’S._Nm | DESCRIPTION 'SELF WIFE | Depentent
(i) Cash L&Eh ooelee  |B. 25 orefee |
(i) Depaostit in Banks, Financial €. wiehan g.f.T- Buyar
institutions & Mon-banking Financial | 2 4tk + -
Companies, Afe He-LeglsRl Me o 324278 L
,{%0 SBI Vidion Sabha, —— | 5, o H-"%' 0L LD
SBI Vidhan Sabha, Patna s o Rs — | @y eonfor
M.B. Gramin Bank, ----=sseer ¢ &.p chaus o Bugos |
State Bank OF India, - A fe He - 3145 M'ﬁfﬂ pe—ARTF OGO
_ Bonds debentures & Shares in Ps, 1 000w {oce G4
V3 Companies, Mutual Fund £r- 7 oogfee
i) Other Financial Instruments, NS5,
o Postal Savings, LIC ete. KVS Biala sun | Biadle cun
fE= KVP Lige Tntunarcd Life Tniucany
ML L M
LIC L I
ﬂst‘ﬂﬁlﬂ‘jﬁw ﬂjh..g_.ﬁ-,ﬂn}fn R }
|
Lic Bajaj alinze HhL ML ML
{iv) Maoter Vehicles Yol ndaa .
Lenxpin ML ML
| BR-44 P45
iv) Jewellery Id -= I
{ Details of Weight & Value) ML g: T'gnngm M
Eildver =g 4 mn;r»
(vi) Revalver 1 Pa EJLFRTA.- ML pEL
;|
Rifle (onb- old ) 1 Hie BosFhe piyy pbiL
{vii} Other Assets, such as values of
claims/interest 'I'—”I_ .#” i L
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B. Details of Immovable assets as on Mﬁuznls

'S.No. | DESCRIPTION SELF WIFE Depentent
(i) Agriculturral Land the Aea :
Location (s) will - choamg i ML
Extent (Total Measurement) | —fele Ps+biie
Current market Value Lelroi !
12y mpa‘l’ﬁ
(ii) | Non-Agricultural Land My 3 kata Sds
Location (s) ade=F0
Kﬂﬁ'm —36c | Y
Survery (Khata) number (s) *""-‘"“3": 'Pm "
Extent (Total measurement) a'kp’“a A
Current market Value fe. 21 LaKl
(iii) | Bulldngs (Commercial &
Residential) HiL ML
Location: Residential (a)&(b) ML
Survey (Khata) mumber (s)
Extent (Total measurement)
Current market value J
fiv) House/Apartments etc. R akiy -
Location: Heouse af
= . vili- elaaa . |
Survey number(s) ~tela, Psingle MHiL ML
Reaypese
Extent (Total measurement)
Current market value Pae 5 Lawh..
(v) | Others SH riL ML
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I give hereinbelow the details of my liabilities/overdues to poblic financial institution
and govermment dues: as on dated —u’P-QL 2013

[§No. Mame and Address of Bank/ Financial 1
institution(s) Department(s) .
(a) (i) | Loans from Banks: = B Gndhan Sakhg
Pe 2y a,mm'}w
i} Loans from financial institutions LR
{iii) Govermment dues:- sy
[ {a) Bihar Vidhan Sabha il
(b) Telephone Office, Patna L
Others HrL

by} Income Tax including surcharge (Also
indicate the assessmetn vear upto which
incom Tax Retun filed. Give also « 3L
Permanent Account Number (PAN) AHE PN 0366, e Tk I
(ii) Wealth Tax { Also indicate the assessment
vear upto which wealth Tax return filed.)
(it} Sali_:s Tax {Only in case of proprietary HiL YL
business)
iv) Property Tax Hig HiL
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